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Office of Deputy Commissioner, Mansa 

(Misc.- 2 Branch) 

To   

1. Sub Divisonal Magistrate,  

       Mansa. 

2. Environmental Engineer, 

Punjab Pollution Control Board, 

Regional Office, Bathinda. 

 

Letter No 1420-21/FS-2/FK-2 

Date 23.08.2024 

 
 

 

Sub: Application No. 583/2024 Amritpal Singh and others V/s State of 
Punjab. 

  

  In reference to the subject cited matter it is intimated that Hon'ble NGT, 

New Delhi orders dated 08.07.2024 is enclosed herewith for compliance of orders for a 

Joint visit of the site under complaint. The action taken report as per Rules be 

submitted to this office within 5 days.  

  The above letter is issued with the approval of the Competent Authority.  

DA/Copy of NGT Order 

           AMARJIT SINGH 

         SUPERINTENDENT 

         DC Office, Mansa 
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